CENTRAL ADCINISTRATIVE TRIBUNAL

JARBALVUR DENCH

Indore, this the 14th August, 2003.

Kum. pxﬂmpa C Rao,

~orking a atron at the
DivisionaL Rgllway Hospital,
Jastern Railway, Ratlam. ees Applicant

( By Shri G. L. Gupta, Advocate )

=Versus—

[RnY

. Union of India through
General Manager, Jestern kailway,

Chiarchgate, Mumbai.

2 Divisional Failway Manager,
lieastern Railway,
Do=batti, Ratlam.

3. Chief Medical Sup=srinterdent,
Divisional Railway Hospital,
“Jestern Railway, Ratlam.
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Senior ! oﬂlca] Crfi
Divisional Hospital,
Jestern Railwav, Ratlam. .es Rogponients

( By Shri Y.I.Bishta, Sr. Acvecate with Shri D. 2.
ratel, Advocate )

HCi'E.n SHART SHANKLK KAJU, MerDBER (A)

Ir viecw of the statzment made on kehalf of the
respondents that zs the anrlicsnt has zl ready been
voluntarily retired from service w.z.f. 144742003
and at that time had been working as ratren on regular
basis, nothing survives in this C.a., which has
accordingly renderad infructucus and ci: smosed 0 as

such. No costs.
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Shanker Aaju
Member (J)
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